
 Asatiha  28,  1913  (Saka)

 [English]

 MR.  SPEAKER:  Now,  Papers
 laid  on  the  Table.  Shri  Ashok  Geblot.

 SHRI  SOMNATH  CHATTERJEE
 (Bolpur)  :  Mr.  Speaker,  Sir,  I  want
 to  draw  the  attention  of  the  Prime
 Minister  and  the  Minister  of  Com-
 merce  that  208  employees  of  Export
 Inspection  Council  have  been  declared
 surplus,  they  have  been  served  with
 the  notice  of  termination  from  their
 jobs.  This  1s  a  very  serious  matter  and
 1  request  the  Prime  Minister  to  look
 into  it.  (Interruptions)

 The  way  the  Commerce  Mimsiis
 1  winding  up  its  offices,  the  Commeice
 Minister  will  himself  become  surplus
 one  day.  ।  do  not  want  that  to  happen
 and  ।  call  upon  the  Government  to
 immediately  withdraw  those  orders  of
 termination.  (Interruptions)

 MR.  SPEAKER:  I  have  gone  to
 the  other  item  now

 12.45  hrs.
 PAPERS  LAID  ON  ‘THL  TABLE

 @  Annual  Report  of  and  Review  on
 the  working  of  the  Jute  Manutac-
 tures  Development  Council.
 Calcutta  for  1989-90,  etc.

 [Translation]

 THE  MINISTER  OF  STATE  (3
 THE  MINISTRY  OF  TEXTILES
 (SHRI  ASHOK  GEHLOT)  :  1  beg
 to  lay  on  the  Table—

 (1)  i)  A  copy  of  the  Annual
 Report  (Hindi  and  Eng-
 lish  versions)  of  the  Jute
 Manufactures  Develop-
 ment  Council,  Calcutta.
 for  the  year  1989-90
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 along  with  Audited  Ac-
 counts.

 (1)  A  copy  of  the  Review
 (Hind:  and  English  ver-
 sions)  by  the  Government
 on  the  working  of  the  Jute
 Manufacturers  Develop-
 ment  Council,  Calcutta,
 tor  the  year  1989-90

 (2)  A  statement  (Hindi  and  Eng-
 hsh  versions)  showing  reasons
 for  delay  in  Jaying  the  papers
 mentiontd  at  (1)  above

 [Placed  in  Library  See  No  /1
 77/91]

 (ii)  Notifications  under  the
 Port  Trusts  Act,  1963.

 (ह  हए]

 Hus  MINISERR  OF  SEATE  Ol
 1111  =  MINISTRY  OF  SUREACE
 TRANSPORT  (SHRI  JAGDISII
 LYTLER):  1  beg  to  lay  on  the
 fable

 Major

 (1)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English  ver-
 sions)  under  sub-section  (4)  of  section
 124  of  the  Major  Port  Trusts,  Act,
 1963  :

 ”)  GSR  IS(L)  published  in
 Gazette  of  India  dated  the  8th
 January.  199]  approving  the
 Tuticorin  Port  [rust  Employees
 (Family  Security  Fund)  Regu-
 lations,  1991.
 GS.R.  78(E)  published  10
 Gazette  of  India  dated  the  18th
 February,  1991  approving  the
 Calcutta  Port  Trust  (Recrutt-
 ment  of  Heads  of  Depaetment)
 Regulations,  1991.

 (11)
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 (m)  GSR  83(E)  published  in
 Gazette  of  India  dated  the  20th
 February,  1991  approving  the
 Kandla  Port  Trust  (Reciuit-
 ment  of  Heads  of  Department)
 Regulations,  1991

 GSR  92(E)  published  in
 Gazette  of  India  dated  the  27th
 February,  1991  approving  th.
 New  Mangalore  Port  [rust
 Employces  (Recruitment  Seni-
 ority  and  Promotion)  Fourth
 Amendment  Regulations,  1991

 GSR_  130(E)  published  in
 Gazette  of  India  dated  the  {3th
 March,  1991  approving  the
 Visakhapatnam  Port  Emplo-
 yees  (Festival  Advance)  Regu-
 lations,  1991

 GSR_  169(E)  published  im
 Gazette  of  India  dated  the  21st
 March,  1991  approving  th
 Paradip  Port  (Authorisation  of
 Pilots)  (Amendment)  Regula
 tions,  199]

 GSR  297(E)  published  im
 Gazette  of  India  dated  the  4th
 June,  199!  approving  ।  the
 amendment  to  Visakhapatnam
 Fishing  Harbour  Regulations,
 1986

 [Placed  in  Libvary
 78/91)

 (iv)

 (v)

 (१1)

 (vu)

 See  No  LI-

 (2)  A  copy  each  of  the  following
 papers  (Hind:  and  English  Versions)
 under  subsection  (2)  of  section  103.0
 of  the  Mayor  Port  Trusts  Act,  1963.0

 (a)  (1)  Annual  Accounts  of  the
 Bombay  Port  [rust  for  the
 year  1989-90  together  with
 Audit  Report  thereon

 July  19,  1991

 (1)  Review  by  the  Government  on
 the  Audited  Accounts  of  the

 Bombay  Port  Trust  for  the

 year  1989-90.

 [Placed  i  Library  See  No  LT

 79/91)

 (७)  (1)  Annual  Accounts  of  the
 Paradip  Port  Trust  for  the  year
 1989-90  together  with  Audit
 Report  thereon

 (11)  Review  by  the  Government  on
 the  Audited  Accounts  of  the
 Paradip  Port  Trust.  for  the
 year  1989-90

 [Placed  m  Library  See  No  LI
 80/91)

 (c)  (1)  Annual  Accounts  of  the
 K  indla  Port  Urust  tor  the  yet
 1989-90  together  with  Audit
 Report  thereon

 (11)  Review  by  th  Gov  ron  ध  on
 the  Audited  Accounts  of  the
 Kandla  Port  Trust  for  the  yeat
 1989-90

 [Placed  in’  Ltbran
 81/91]

 Seo  No  /  ।

 (d)  1  Annual  Accounts  of  the
 Madras  Port  Trust  for  the  yew
 1989-90  together  with  Audit
 Report  thercon

 (u)  Revicw  by  the  Government  on
 the  Audited  Accounts  of  the
 Madras  Port  Trust  for  the  yeur
 1989-90

 [Placed  in  Library  See  No  LT-
 82/91]

 (e)  (1)  Annual  Accounts  of  the
 Mormugao  Port  Trust  for  the
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 year  1989-90  together  with
 Audit  Report  thereon

 (॥)  Review  0४  the  Government  on
 the  Audited  Accounts  of  the
 Mormugao  Port  Trust  for  the
 year  1989-90.

 {Placed  in  Library  See  1
 83/91}

 Li-

 (f)  (1)  Annual  Accounts  of  the
 Visakhapatnam  Port  Trust  for
 the  year  1989-90  together  with
 Audit  Report  thereon

 (u)  Review  by  the  Government  on
 the  Audited  Accounts  of  the
 Visakhapatnam  Port  Trust  for
 the  year  1989-90

 [Placed  in  Library  See  No  I
 84/91]

 (3)  Six  statements  (Hind:  and
 English  versions)  showing  reasons  for
 delay  in  laying  the  papers  mentioned
 at  (2)  above

 [Placed  in  Library  See  No
 79-84/91]

 ”

 (4)  (1)  A  copy  of  the  Annull  Ry
 port  (Hinds  and  English  versions)  (्
 the  Calcutta  Dock  Labour  Board  fcr
 the  year  1989-90  along  with  Auditid
 Accounts

 Statement  No  ११  Fifth  Ses  ton (1)
 (Placed ०  Library

 (2)
 (3)

 (4)

 (Placed  in  Uxhiars
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 (11)  A  copy  of  the  Review  (Hinds
 and  English  versions)  by  the  Govcrn-
 ment  on  the  working  of  the  Calcutta
 Dock  Labour  Board  for  the  ycar
 1989-90

 (5)  A  statement  (Hund:  and  Eng
 lsh  versions)  showimg  reasons  fot
 delay  in  laying  the  papers  mentioned
 at  (4)  above

 {sluced  at  Libsary  See  No  I  f-
 85/91]

 (11)  Statements  showing  the  action
 taken  by  the  Government  on  va-
 rious  assurances,  promises  and
 undertakings.

 THE  MINISIER  OF  STATE  IN
 11.  MINISIRY  OF  P  \RLIAMEN-
 TARY  ALFAIRS  AND  MINISTER
 OF  STATL  IN  THE  MINISTRY  O1
 LAW,  JUSTICE  AND  COMPANY
 AFFAIRS  (SHRI  RANGARAJAN
 KUMARAMANGALAM)  _  ।  beg  to
 lav  on  the  Table  त  copy  cach  of  the
 lollowing  statements  (Hindi  and  Fong
 fish  versions)  =  showmg  the  action
 tiken  by  ty  Government  on  various
 assurances  promises  and  undertakings

 van  bv  the  Ministers  during  the
 १  rious  sessions  of  Eighth  and  Ninth
 Lok  Sabha

 1980.0
 Sec  No  J  1-50/  101)

 Statement  No  XXVIN—L  tghth  Session  19  ।
 Sec  No  ।  187 १1)

 Statement  No  XXV—Ji  Part  of  Eighth  Ses  ion,  1987
 (Placed  in  Library  Sec  No  CT-88/M1

 E:gbth  Lok  Sabha
 (Placed  tn  Library  Sec  No_LT-89/91)

 (5)  Statement  No  XXIi--Tenth  Session  1988.0
 (Placed  in  Labrary  See  No  LT-90/91)
 Statement  No  XVIII—~Lle (6)
 (Placed  in

 0)

 )
 Statement  No  XXIV—Ninth  Session  1987.0

 |
 ।  । venth  Sossion  1998

 Library  See  No  LT-91  91)
 Statement  No  XV—Twelfth  Session,  1985
 (Placed  in  Library  See  No  LT-92/81)  3

 ae  न.  -  जन


